\ 2261 TEM NO. 1 COURT NO. 7 SECTI ON Xl

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS
IA 2/2006 in CIVIL APPEAL NO. 810 OF 2006
Bl RBAL Appel I ant (s)
VERSUS
GD A & ANR Respondent ( s)
(for extension of tine)
Dat e: 26/04/2006 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE B. P. SI NGH

HON BLE MR JUSTI CE ALTAMAS KABI R

For Appellant(s) M. Vijay Hansaria, Sr. Adv. (NP)
M. Jawahar Singh Chaudhary, Adv.
M. Naveen Kr. Singh, Adv.
Ms. Reeta Singh, Adv.
M. Lalit Chaudhary, Adv.
M. Kamal Mhan Gupta, Adv.
For Respondent (s) Ms. Reena Singh, Adv.

M. Jati nder Kumar Bhati a, Adv.

M. Rakesh Dwi vedi, Sr. Adv.
Ms. Reena Singh, Adv.

M. T. Mahipal ,Adv

UPON hearing counsel the Court made the follow ng

ORDER

The application is allowed in terns of the signed order.



(Ajay Kr. Jain)
(Vi jay Dhawan)

Court Master
Court Master

(Signed order is placed on the file



